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[Mr. Speaker]
dered on its merits. For the present
1 am allowing the Minister of Steel
and Mines to make a statement.
(Interruptions)

I am unable to accept the contention
©f Mr. Unnikrishnan that the obser-
vation made by the Steel Minister is
a0t a statement.

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): On
the 18th July, 1978, during the course
of consideration of MISA Repeal Bill,
I made certain remarks with regard
to setting up of a Specia] Court to
try Smt. Gandhi ag a follow-up action
-of Shah Commission Report. Due to
continuous interruptions, I could not
clarify my remark, although I did
.manage to state in the House that

“A decision has taken place; and
in continuation of that decision,
and in pursuance of that decision,
the matter will be referred to the
Chief Justice of the Supreme Court
for his opinion.”
‘1 should like to again clarify that the
-decision of the Government is to refer
the matter of setting up of a Special
Court to try the cases arising out of
Shah Commission Report to the Chief
of Justice of India for hig opinion. 1
should like to add that there was no
intention of misleading the House;
they have only wished to confuse the
House. ... (Interruptions)

MR. SPEAKER: The House stands
adjourned till 2 o'clock.

13.07 hrs,

"The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha re-assembled ajter
‘Lunch at six minutes past Fourteen of
the Clock

[MR. DEPUTY-SPEAKER in the Chair]

CALLING ATTENTION TO MATTER
‘OF URGENT PUBLIC IMPORTANCE

REPORTED INFLUX OF TRIBAL REFUCERS
“INTO TRIPURA FROM CHITTAGONG HILL
TRACT OF BANGLADESH

© refugess into Thigum

from Bangladesh (CA)

SHRI SAMAR GUHA (Contai): Sir,
I call the attention of the Minister
of External Affairg to the following
matter of urgent public importance
and request that he may make a state~
ment thereon:—

253

“Reported influx of thousands of
tribal refugees into the State of Tri~
pura from the Chittagong Hill Tract
of Bangladesh.”

THE MINISTER OF STATE IN
THE MINISTRY OF EXERNAL APF-
FAIRS (SHRI SAMARENDRA KUN-
DU): Sir,

Beginning in March this year, small
batches of tribals, predominantly
Moghs, and a few Chakmas, started
enterin gin a clandestine maner, the
Sabroom: Sub-division of South Tri-
pura District in the State of Tripura.
In the initial gtages, some of these
batches were intercepted by our Bor-
der authorities and were asked to go
back to Bangladesgh. However, the
tribals continued to inflltrate across
the border into the hills and jungles
in the State of Tripura and the move-
ment of tribals increased in the gub-
sequent months. As the border in
that area passes through difficult ter-
rain, it was difficult to intercept the
refugees.,

According to our latest estimates,
these tribal refugees number appro-
ximately 4,000.

When the reports of this increased
inflx of refugees came to our notice
in May this year the matter was im-
mediately taken up with the Bangla-
desh High Commisioner. He was ask-
ed to convey the Government's con-
cern at the influx and to ensure their
safe return. Subsequently an officer
of the Ministry was sent to Bangla-
desh to impress upon the Bangladesh
Government that they should take all
necessary measures to ensure that fur-
ther migration did not take place. The
Bangladesh Government was also
asked to agree to the early return of
the refugees to their homes,
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* The Banglsdesh Government assu-
red us that the returnees would not
be subjected to any harassment and
there would be no difficulty in the
refugees going back to their homes
and to taking back their properties.
They also expressed their readiness to
take back all refugees as soon as pos-
sible.

Following thig agreement, the mo-
dalities of repatriations were discus-
sed with the Government of Tripura.
These discussions and the sorting out
of the actual problems involved guch
is locating the refugees necessarily
:ook some time. In cooperation with
he Government of Bangladesh and in
consultation with the Government of
Tripura, the first batch of 258 tribal
refugees wag repatriated to Bangla-
desh on July 25.

The latest information which we
have received is, another 501 refugees
were repatriated on July 26, bringing
the total number to 759. The re-
satriation is expected to be completed
by end of August.

SHRI SAMAR GUHA: Sir, first 1
want to draw your attention to the
'act that the figure given ag 4000 is not
sorrect. According to the statement
made by the Chiet Minister of Tri-
»ura, Shri Nripen Chakravarti, this
8 the figure of the refugees who have
‘aken shelter in the refugee camps
there. But many thousands more
nave taken shelter along with other
ribal people with the private agen-
ries there.

Sir, they have also mentioned that
mmediately they had sent some offi-
ser to take up the matter with the
3angladesh High Commissioner, but I
lon't know whether the attention of
he Government has been  drawn.
fust a week or 10 days before, one of
‘he important Minister of Bangladesh
nade a statement that almost all the
'‘efugee; have gone back to DBangla-
lesh and there is no refugees left in
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Tripura. However, the figure  that
has been given two or three days be-
fore, some 700 refugees have been semt
back, that is good if it ig true. I want
to draw the attention of the Gov-
ernment to one fact that this refugee
influx is not a new phenomenon. Sir,
it is known that since Partition, more
than 70 lakhg of the minority commu-
nities have migrated out of the for-
mer East Pakistan. It wag a delibe-
rate policy of the Government of
Pakistan after Partition particularly,
to squeeze out the minorities from
Khulna District where the minorities
constituted a majority, the Chittagong
Hill Tract area and other border areas
particularly where the minorities
constituted a majority, and this con-
tinued for years, and as I said that
more than 70 lakhs of people belong-
ing to minority communities from for-
mer East Pakistan were squeezed out
of the country and most of them con-
sist of the higher caste people, the
middle class people. There was only
a briet period of respite, of freedom
or liberty or concept of peace, only
during the regime of Banga Bandhu
Sheikh Mujibur Rahman when the
concept of democracy and secularism
was adopted by the Government. But
now, again the Zja Government with
the help of the Muslim League. the
Jamait-e-Islam and all other commu-
nal fanatics there, have started the
policy of repression, tyranny and hor-
ror being perpetrated on the mineri-
ties there and as a result of that, after
the coming of the Zia Government
there is a continuance jnflux of the
refugees into West Bengal, Assam and
Tripura. The natural border extends
to about 1700 miles. Only when the
refugees come in bulk, the attention
of the Government is drawn as in the
case of Tripura, but the refugees are
coming almost daily acrosg the bor-
der. Many thousands of refugees of
Bangladesh are there in West Bengal,
in Assem and in Tripura. Because
there is a bulk influx of the refugees
from Tripura, the attention of the
Prime Minister and the attention of
the Government has been drawn. The
tragic or unfortunate thing on the
part of the Government is that they
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do ot want to understand the prob-
Jem . ag to why the refugees aie com-
ing. Even now, under the Zia Giv-
‘ernment why the refugees sre coin-
‘ing? Our Government do not want
to understand the basic problem.

SHRI DINEN BHATTACHARYA
(Serampore): That is why they are
trying to wind up the Rehabilitation
Department.

SHRI SAMAR GUHA: That s the
bagic problem. They have adopted
some king of an attitude, gome kind
of deaf and dumb attitude. They do
hot want to hear anything, they do
not want to see anything. They have
got blindness also, deaf and blind.
They do not want to see anything,
they do not want to hear anything
and they do not want to do anything
about the problems of the minorities
in Bangladesh. They do not want to
here anything. This is not my comp-
laint only. During the last one year,
a number of very elderly Gandhi.ite
leaders, one of them died, who were
there in Bangladesh for the last 30
years, came to Delhi, met the Prime
Minister, met all the Ministers and
gave them horrible storieg of how the
minorities have been subjected there.
Not only the minority community
leaders, there are in Bangladesh quite
a large number of people of majority
communities, young men particularly,
who have been inspireq with the con-
cept of democracy, secularism ang a
new concept of neo-nationalism and it
is the representatives of these people
who came to India, met the highest
authority of our administration. They
met many Ministers gnd many politi-
cal leaders. They are not represent-
stives of minority communities, They
are young men, representatives of
the majority community who believe
in secularism and democracy. And
they communicated to this Govern-
ment the horrible condition of the
minorities; how they were being
subjected to {yranny, torture and re-
pression, and denied ull human rights
or civil rights, Not only denied rights,
but also denfed gecurity of life and
property. I do not know whether the

jrom Banpladesh (CA) "~
hon, Minister knows this: even 5 or &

‘diys before ‘the last presidentisl ele-

ctions in Bangisdesh, ‘very imporiant
leaders of Bangladesh came snd met
the highest au here. They in-
formeq the guthority that the mino-
ritles were not going to be aliowed
to cast their votes in the presidential
elections. Government knew it gnd
they also knew the fait accompli, viz.
the result of that election, One of
the very important leaders believing
in secularism in Bangladesh came to
Dethi, When Zia-ur-Rahman came,
I made a representation to the Prime
Minister. All these fssues were rais-
ed, including: why were the mino-
rities being compelled to lgave their
homeland. According to the Enemy
properties Act and the Evacuee pro-
perty Act, if members of the mionrity
community migrated to India—you
know that among the members of the
same family, some members are lv-~
ing here in India, and some others
are there—all the properties, houses,
shops and businesses, all of them are
being confiscateq and forcibly taken
over. As a result, without them, what
will such people do? Thousands of
them are coming out of Bangladesh.
This was also pointed out to Zia-ur~
Rahman.

" At the time of the creation of
Pakistan, s1] the cotton mills in those
areas were those bullt up by mino-
rity community. At the time of
partition ang even thereafter, all the
trades and industries of the minorities
were confiscated without giving them
\any compensation, Things changed
during the regime of Mujlb. Now,
the minorities are not getting any
kind of licence for trading, unless they
have a partner from the majority
community. Boys belonging to the
minority community are not getting
opportunities for admission for engine-
ering, medical and other higher stu-
dies.

There s not a gingle minority com-
munity officer, evey, &t the sub-divi~
sional level, what to speak of a higher
level. There is not a police officer,
even at the Thana level, what {0
speak of g higher level. These, in
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‘a nuuhall. are the problemu that they

are facing. They do not have civil
rights. They are living a life of some
kind of sub-human homo sapiens.
This is the present condition. When
Zia came here, all these problems
were pointed out to him.

1 also draw your attention to an-
other matter. There is a great leader
by name Phueni Mazumdar. He is one
of the closest colleagues of Netaji.
He is now rotting in the jail and is in
a serioug condition. He has had a
hernia operation, and is get'ing al-
most blind. He is having kidney
troubles also. He is passing his 32nd
years of imprisonment, starting from
British days. Nobody in the gub-con-
tinent has gpent so many years in jail.
1 raised this point. He is not only a
minority leader. He is the most res-
pected leader of minority and majori-
ty communities. When Zia-ur-Rahman
met the Prime Minister, jt was com-
municated that Phani Babu wag going
to be released in a day or two. When
Zia came, there were many assur-
ances, e.g. that he will gee to it that
forcible taking over of lands and pro-
perties will not be there, But it is
continuing. On 23 June, they have
again issued orders.

SHRI VINODBHAI B. SHETH
(Jamnagar): This shows that people
can live even after an imprisonment
for 32 years.

SHRI SAMAR GUHA: It is so, be-
cause he is the closest colleague of
Netaji.

SHR! DINEN BHATTACHARYA:
Do you understand the signifiance of
that?

SHRI VINODBHAI B. SHETH: 1
unde_rstand it.

_SHRI SAMAR GUHA: He was in
British jail for some time, in Pakis-
tani jail for some time and now in
Bangladesh. This jg the 32nd yesr of
the jail life he is passing.

As 1 wag saying, Zia-ur-Rahman
gave so many assurances to the Gov-
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ernment of India, that after going back .
he will see that the properties, houses
and shops of the Hindus, the minori-
ties, are not taken. Op the 23rd June,
they have again issued orders ac-
cording to the Evacuee Property Act,
according to the Non-Residents Act.
according to what is called the Enemy
Property Act. Again, not only the
Government is forcibly occupying the
houses, landed property and shops,
even the hooligans have been occupy-
ing them. This igs how they have
honoured the commitment.

So far as others are concerned, less
property is taken. There are tea
gardens in Sylhet area. All the tea
gardeng owned by the minorities have
recently been taken over, leaving
those tea gardens which are owned by
the Europeans. They are maintaining
their property, but all the tea gar-
dens which were being owned by the
minorities have been taken over very
recently.

1 woulq also draw your attention to
another fact. After the Presidential
election, horrible things are going on
in East Pakistan. Ag I told you, it
was known to everybody, you will be

. astonithed to know, that Zia-ur-Rah-

man toured all the minority area. Be-
cause the safety of minorities lies in
the development of secular politics, de-
mocratic politics, for that reason they
were determined to support Osmani.
That was the time when Zia-ur-Rah-
man was moving round all over Ban-
gladesh particularly the minority areas.
He asked the minorities “would you
support me?”. Out of fear they said
“we will support you”. Then he said
“there is no necessity for you to cast,
your votes". If their votes were cast,
they would be for the other side. So,
no minorities were allowed to cast
their vites anywhere, except in Jea-
sore and Barisal districts and some
parts where they were allowed just to
make a test case. There 99 per cent
of the minorities voted for Osmanj,
with what results you know.

In Jessore immediately there have
been a number of killings and mur-
der, a number of houses have bheen
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looted, a number of minorities have
been squeezed out and a number of
others were harassed. After the Pre-
sidential election, in Mimensingh dis-
trict, Barisal, Chittagong, Jessore,
Khulna angq other areas, a number of
minority leaders have been killed a
number of houses have been looted.
Mano Ranjan Dhar, who was a Minis-
ter in the East Pakistan days, Banga
Badhu days and many other days, just
after the Presidential election he has
been arrested. Pulin Dey who was a
follower of Jayaprakash, he is rotting
in jail for the last 15 years. Many
minority leaders have been killed and
many others have been arrested.

MR. DEPUTY-SPEAKER. He
should conclude now.

SHRI SAMAR GUHA: 1 will take
another three or four minutes.

The Chaka Buddhists, in the hill
tract areas of Chakma, from where
they are coming 92 per cent of the
hill tract population belong to the
Chakma people. They are adjacent
to the Indian borders and 92 per cent
of them are Buddhists. It is for that
reason, it is not communalism, the
police and military went to vacate
that area. Here I say with all sense
of responsibility that this is known
to your Department to the Depart-
ment of External Affairs, everything
ig known to you. For the last one
year the police and the military have
let loose a satanic rule in that hill
tract area which is dominated by the
Chakma people belonging to the Bud-
dhist community so that the border
may be cleared off of these people and
the refugees who have been sent from
Akyab and North Burma and other
places can be settled there. It is
known that other minorities are com-
ing is known.

So, I am just going to ask one ques-
tion of this House. ...

AN HON. MEMBER: House?

SHRI SAMAR GUHA: Yes, because

it is a matter of national conscience.
I have said it several times. I appeal

from Bangladesh (CA)

to the national conscience. Have we
made any commitment to the mino-
rities of this country and that coun-
try at the time of partition? Did our
national leaders at the time of parti-
tion of India make any commitment
to the minorities in thig country and
that country? Is it a fact that for
many thousand years we have lived as
brothers, they are the flesh of our
fiesh, the blood of our blood and we
are the flesh of their flesh and the
blood of their blood. In view of the
historic commitment, our national
commitment, commitment at the time
of the partition that we made to the
minorities of this country and that
country. do we not owe a national
duty to these people who are the
victims of the betrayal made by the
national leaders including Jinnah?

I alsp want to draw your attention
to one thing, because I come from
that area. Whenever I think of Khan
Abdu} Gaffar Khan. I think of the fact
that 96 per cent of the Muslims there
till the last were with the Congress.
Now, what has happened? How have
they been treated? The headquarters
of all the revolutionary movements,
the Olisalam and the Jugantar Party
were in Bangladesh. There is not a
single jail jn Bangladesh which is not
hallowed by the memory of those
martyrs who were hanged there, in
Chittagong and all other jails. They
made this greatest contribution to
the freedom struggle of India. For
whose crime, for whose sake, their
life, honour, dignity, everything is
being sacrificed?

I am just making an appeal, not to
the Government but to the whole
House. After the 1850 Nehru-Liagat
Pact, you will remember it was agre-
ed that Minority Affairs Ministers
would be appointed. Charu Chandra
Biswas was appointed on behalf of
the Government of India as the Minis-
ter of Minority Affairs and A. M.
Malik was appointed Minister of
Minority Affairg in Pakistan, A
Minority Boarq was set up in India
for West Bengal and Assam, and 2
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Minority Board was set up in East
Pakistan ty look after the minoritles
of this part and that part. I do not
want to revive that idea, but I want
to make an appeal to this House, fo
the conscience of this House, to the
conscience of the pation, to adopt a
resolution just to make an appeal, a
humanitarian appeal, an appeal with
a sense of obligations to the minori-
ties on thig side and that side, to re-
quest Zia-ur-Rahman to look into the
interests of the minorities. I am
proud, I am happy, that a Minorities
Commission has been set up in this
country. Would this House agree to
pass, to adopt, a resolution and ask
Zia-ur-Rahman’s Government t, set
up a Minorities Commission in Bangla-
desh to look after the life, property,
dignity and interests of the minorities
living there?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHRI SAMARENDRA KUN-
DU): We are aware of Prof. Samar
Guha's deep concern for the people
of this country and this part of Bang-
ladesh, and it is not the first time. On
many occasions he has brought these
problems before this House. He has
some special information, which he
has also shared. 1 could read his
feelings from his pathos and emo-
tions. the emotion with which he was
speaking. He is one of gur respected
leaders, a valiant fighter in the free-
dom movement. Some of the things
that he gaid are revelations to us.

SHRI SAMAR GUHA: It may be
a revelation to you, but neither to the
Prime Minister nor to Mr. Vajpayee.
A dozen times many leaders of the
minority and majority communicated
all these things, what I said. Not a
single word is unknown to them. It
has been communicated by the repre-
sentativeg coming from Bangladesh,
belonging to the minority and the ma-
jority community. Therefore, I have
not revealed any secret or anything
on my own. These are all known to
the Government. As you find, this
calling attention was on a particular
subject—influx of refugees from Chit-
tagong area. Prof. Samar Guha with
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his flare as usual, with a brush he
went over a broad canvas.

SHRI DINEN BHATTACHARYA:
He hag to do it.

SHRI SAMARENDRA KUNDU: |
do not deny it. He went on elucida-
ting about the problems of minorities
all over. Then he ended up with an
appeal to the House and to Shri Zia-
ur-Rahman and others. He has not
asked any specific question.

SHRI SAMAR GUHA: 1 was ad-

" dressing to a deaf, qumb and blind

Government.

SHRI SAMARENDRA KUNDU: 1
was just coming to his statement, but
he said that he is addressing to a
deaf. dumb and blind Government.

SHRI SAMAR GUHA: So far as
Bangladesh minorities are concerned.

SHRI SAMARENDRA KUNDU:
Therefore, in all fairness, you will
agree that a deaf and dumb Minijster
cannot expect to reply to him.

SHRI VASANT SATHE (Akola):
You should be proud of following the
three monkeys. That is what he was
referring to.

MR. DEPUTY-SPEAKER: Buf the
three monkeys heard no evil, gaw no
evil and spoke no evil. They were
evil-less.

SHRI SAMARENDRA KUNDU:
Therefore, if we are really deaf and
dumb, Prof. Samar Guha is also a
part of us—I am sorry to say that. In
his emotions, perhaps, he says some-
thing; I am sure, he does not believe
in it

He disputed the figure of 4,000 which

we gave in our calling attention hand
out. He said about 10,000.

SHRI SOMNATH CHATTERJER
(Jadavpur): What js the result of all
this?
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SHRI SAMARENDRA KUNDU: I
do not know.

SHRI SAMAR GUHA: Even if
your figure of 4,000 is correct, sudden-
ly they did not go to Tripura. That
is why, I said, it is continuous pro-
cess. Suddenly, a bulk of refugees
came, therefore the attention of the
Government and the press had been
drawn. Otherwise, it is continuousty
happening. They are coming to West
Bengal, Tripura and Assam almost
everyday.

MR. DEPUTY-SPEAKER: I think,
he understands it.

SHRI SAMARENDRA KUNDU:
Out of 4,000, there are 2,000 who are
in the camps. Now, we are making
every effort to see that these people
are persuaded to go back. Therefore,
the time we came to know of this, we
sent eut instructions.

" «¥ (Interruptions).

I would assure Prof. Guha and
through Prof. Guha the entire House
that we are not adopting any coercive
measures in asking these refugees to
go back. We have been persuading
them. I can further say that when
this matter came up, we immedistely
expressed our concern to Bangla-
desh Government to the High Coin-
missioner. We sent our officers to
look into it and we are in constant
touch with the Tripura Government.
Perhaps, Prof. Samar Guha does not
know that there has been a delay of
about a month or s0 in sending these
refugees. This delay occurred because
we patiently went on telling them,
arguing with them, convincing them
that we have been assured that if you
go back, there will be no harassment.
We have our dificulties. Had Prof.
Samar Guha been a Minister, I think
he would have also faced these difi-
culties,

SHRI SAMAR GUHA: God is so
merciful to me!

SHRI SAMARENDRA KUNDU:
It he wants to really help anybody,
he should cooperate in all spheres and
sec that at Jeast thesq refugees go
back, that they are happily settled
and that they are not harassed.

SHR] SAMAR GUHA: 1 want to
know one thing. What happeneq to
the commitment that was made by
Gen. Zia to our Prime Minister
when he visited last in regard to the
security and other problems of the
minorities there? Has even un jota
of that commitment been fulfilled?
That is the main thing.

SHRI SAMARENDRA KUNDU:
Therefore, | would say, to the best of
our ability -- I could not say to the
satisfaction of Prof. Samar Guha--we
are trying to see that these refugees
go back from the country.

14.35 hrs,
BUSINESS ADVISORY COMMITTEE

TWENTIETH REPORT

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LAB-
OUR (SHRI RAVINDRA VARMA):
1 beg to move, :

“That this House do agree with the
Twentieth Report of the Business
Advisory Committee presented to the
House on the 26th July, 1978.

MR. DEPUTY.SPEAKER: ‘The
question is:

“That this House do wgree with the
‘Twentieth Report of the Business
Advisory Committee presented to the
House on the 26th July 1978."

The motion was adopcéth

———



